OFFICE OF THE REGISTRAR
CIRCUIT BENCH OF CALCUTTA HIGH COURT
AT PORT BLAIR

* % % % %

Dated Port Blair, the 19" July, 2023

EMPLOYMENT NOTICE

Online applications are invited from Indian Citizens possessing requisite qualifications for
appointment to 01 (One) vacant post of Stenographer/P.A. in the establishment of the
Circuit Bench of Calcutta High Court at Port Blair, Andaman & Nicobar Islands.

The appointment will initially be made purely on temporary basis, but is likely to be made

permanent.
RECRUITMENT TO THE POST OF STENOGRAPHER/P.A.
(Reserved for Scheduled Caste category)

1. | Name of the Post Stenographer/P.A.

2. | Number of Post 01 (One)

3. | Classification High Court Service Class-llI

4, | Scale of Pay Pay Matrix Level-09 (Rs.28900-74500) with Minimum Pay
of Rs.32500/- with other allowances as admissible under
the Rules.

5. | Age Not less than 18 years and not more than 30 years as on

the date of application (upper age limit is relaxable by 5
years in case of Scheduled Caste category candidates of the

Union Territory of Andaman & Nicobar Islands and West
Bengal only).

Age as recorded in the Madhyamik/Secondary or
equivalent certificate will only be accepted.

6. Qualifications :

Essential: i Should have passed Senior Secondary School/
Higher Secondary Examination or its equivalent.

ii. Should have speed in Shorthand @ 120 Words Per
Minute and Typewriting @ 30 Words Per Minute.

Desirable: Working knowledge in Computer.

7. | Period of probation, if any Two years on temporary basis and one year on probation.
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Eligible candidates may apply online through the website
‘https://erecruitment.andaman.gov.infcrap’ OR the e-Recruitment link in the website
‘www.andaman.gov.in’ giving all the requisite particulars and documents as per the
instructions given for filing online application.

Only completely submitted online applications with all requisite details and
supporting documents will be considered. Incomplete applications/unsigned
applications/applications submitted without requisite documents/applications uploaded
after due date/time will be summarily rejected.

Only the Scheduled Caste category candidates of the Union Territory of Andaman & Nicobar
Islands and the State of West Bengal are eligible to apply.

Candidates should upload their Caste Certificate as obtained from the competent authority.

The benefits of separate reservation and age relaxation for the candidates with disabilities
(blindness/low vision/other disabilities) will not be admissible as the notified vacancy is
reserved only for Scheduled Caste candidates.

Candidates already in service under the High Court, other Courts and Government/Public
Sector Undertakings must upload the ‘No Objection Certificate’ obtained from his/her
employer mentioning initial date of joining.

Mode of Selection:

Candidates whose applications are found in order in all respect shall be required to undergo
competitive Test in Shorthand and Typewriting on Computer (both in English) followed by
Interview. The Shorthand and Typewriting Test shall be held in the following manner:

i. Dictation: 05 minutes [@ 120 Words Per Minute]
ii. Correction by Candidate: 10 minutes

iii. Typewriting on Computer (Transcription): 20 minutes [@ 30 Words Per Minute]

Candidates shortlisted on the basis of the result of the Shorthand and Typewriting Test shall
be required to appear in the Interview.

The marks for the Test / Interview shall be as under:

i. Marks for Dictation and Typewriting (Transcription): 600 Marks
ii. Marks for Interview: 10 Marks
iii. Total Marks: 610 Marks

On the basis of the total marks obtained by the candidates, a panel of selected candidates
shall be prepared and the same shall stand lapsed on expiry of one year from the date of its
notification or on filling up the notified vacancy, whichever is earlier.
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The Test and Interview shall be held at Port Blair on different dates. Information regarding
the venue, date and time of the Test / Interview will be notified in due course.

Candidates called for Test / Interview shall be required to appear at the venue at their own
expenses and no TA/DA shall be admissible to any of the candidates.

Candidates must bring Admit Card and at least one original valid Photo Identity Proof
document, viz., Passport, PAN Card, Voter |dentity Card, Aadhaar Card, Driving License
(along with a photocopy thereof) to the Test/Interview venue for verification and in case of
failure, candidate will not be allowed to appear at the Test / Interview.

Admit Cards will be generated online.

Once appointed, the matter regarding service, seniority, promotion etc. shall be regulated
by the Rules applicable to the Circuit Bench of Calcutta High Court at Port Blair.

In case of any dispute, the decision of The Hon’ble the Chief Justice shall be final.

Applications for the notified post of Stenographer/P.A. in the establishment of the Circuit
Bench of Calcutta High Court at Port Blair, Andaman & Nicobar Islands must be submitted
online from 20 JULY 2023 (06.00 HOURS) till 03 AUGUST 2023 (23.00 HOURS) through the
website <https://erecruitment.andaman.gov.in/crap> OR the e-Recruitment link in the
website <www.andaman.gov.in> upon providing all requisite particulars and documents as
per the instructions given for filing online application.

For further announcements/instructions, all concerned are requested to follow the Calcutta
High Court website <www.calcuttahighcourt.gov.in>.

Sd./- S. Basu
REGISTRAR
Circuit Bench of Calcutta High Court
at Port Blair




